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INTRODUCTION

I, the Chairman, Committcc on thc Welfare of Scheduled Castes and
Scheduled Tribes, having been authorised by the Committee to submit the
Report on their behalf, present this Scventh Report (Eleventh Lok Sabha)
on Rescrvation for and Employment of Scheduled Castes and Scheduled
Tribes in Modern Food Industrics (India) Ltd.

2. The Committce took cvidence of the representatives of the Ministry
of Food Processing Industrics and Modern Food Industrics (India) Ltd. on
12 Fcbruary, 1997. The Committce wish to exprcss their thanks to the

o Officers of the Ministry of Food Proccssing Industrics and Modern Food
Industrics (India) Ltd. for placing beforc the Committce material and
information the Committce wantcd in connection with the examination of
the subject.

3. The Rcport was eonsidcrcd and adopted by the Committce on
22 April, 1997.

4. A summary of conclusions/rccommendations containcd in the Report
is appended.

» .
New DEeLur; KHAGAPATI PRADHANI,
April, 1997 Chairman,
) Committee on the Welfare of Scheduled
Vaisakha, 1919 (S) Castes and Scheduled Tribes.
h
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CHIAPTER 1
(A) Organisational sct up

1.1 Modern Food Industrics (India) Limited is a wholly owned Govern-
ment of India Entcrprisc under the administrative control of thc Ministry
of Food Processing Industrics. Thc Company was sct up in 1965 with the
main objcctive of popularizing whcat consumption in the country and to
sct up modcrn brcad production facilitics.

The Company’s major busincss is production and markcting of bakcry
products. Thcre are 14 production units located in various parts of the
country producing varictics of brcad, buns and cakcs. The Company has
also 4 non bakcry units which produce Encrgy Food, Fruit Beverages ctc.

There are 2400 cmployces working in thc Company out of which 425
cmployces bclong to Managcrial/Supcrvisory cadre.

The Company is managed by a Board of Dircctors hcadcd by the
Chairman-cum-Managing Dircctor who is thc Chicf Exccutive. Bclow the
Board level there is a tcam of 4 Exccutive Dircctors responsible for
Bakcry Opcrations in arcas othcr than bakcry products, Finance
Markcting. Each production unit is trcatcd as an indcpendent profit centre
and is hcaded by a Sr. General Manager/Gencral Manager.

The Company also has its own well cquipped Rescarch & Dcevclopment
Laboratory, which is rccogniscd by thc Dcpartment of Scicntific and
Industrial Rescarch, Ministry of Scicnce and Tcchnology, Government of
India.

The Company has becen a profit making Company sincc its inception
cxccpt for 4 ycars between 1988 and 1992. In the last financial ycar
1995-96, the Company made a record gross profit of 11.13 Crorcs.

The Hcad of the Division controlling the work of MFIL is the Joint
Sccrctary, under whom it is looked after by a Dcputy Scerctary and Desk
officcr The overall incharge in the Ministry is Sccrctary. As the Adminis-
trative Ministry, its main function in regard to rcservation for employmcent
of SCs/STs is issuance of Presidential Dircctives, guidclines, Orders,
instructions ctc. of the nodal departmcents of the Government of India and
monitoring the implcmentation of the same by obtaining the pcriodical
reports from MFIL.

(B) Composition of Board of Directors

1.2 It has been stated that the Board of Dircctors consists of Chairman-
cum-Managing Director and two other Dircctors. Onc of the Dircectors is
the Additional Sccrctary and Financial Advisor of Ministry of Food and



2

Ministry of Food Proccssing Industry and the other is thc Joint Sccretary
in the Administrative Ministry.

1.3 When asked as to why no SC/ST member has been considered for
appointment in the Board of Dircctors of Modern Food Industries (India)
Limitcd, the rcprescentative of Ministry stated, “there are no instructions
issucd by thc DPE for appéintmcnt of SC/ST person on the Board of
Dircctors of public undcrtakings”.

They further added that the Organisation is small and, therefore a small
Board is providch for. Presently there are only two Directors apart from
the Chairman-cum-Managing Dircctor on the Board. Both these Directors
arc cx-officio and no other Dircctor has becn appointed.

1.4 The Committee note that no SC/ST member has been appointed in
the Board of Directors of Modern Food Industries (India) Limited. The
Committee desire that some serfous efforts should be made to explore the
possibilities to appoint an officer belonging to SCs/STs (d) in the Board of
Directors.
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CIHIAPTER I
RECRUITMENT
(A) Reservations

2.1 The Committce have been informed that percentage of rescrvation
applicablc in the MFIL is as per instructions issucd by the Government
and this has been followed by the Company cven before the current
Presidential Dircctives issucd by the Government during Scptember, 1992.

2.2 The prescribed percentage of rescrvation in favour of SCs and STs

Post filled by direct recruitment
for Group A & B posts

On All India basis through
opcn advertiscment.

For Group C & D post Recruit-
ment is donc locally and
notificd to thc cmployment cx-
changes in the rcgion under the
Company’s rcgulations.

Posts filled by promotion.

4/LS F—2-A

Reservation
SCs & STs
16 ?/3%. 7.5%

15% 7.5%

Date of
effect
Scpt. 1992
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From the statcment of recruitment made during the ycars 1994 to 1996,
it has been obscrved that there is backlog of reserved posts in almost all
the catcgorics of posts. The rcasons for this backlog stated to be that there
was no rccruitment for the last five vears as the Company was not doing
well financially.

2.4 When asked about the mcasurcs taken by MFIL to reduce the
backlog of SCs/STs. The rcpresentatives of the Ministry of Food
Proccssing Industry statcd that thc Company is now taking stcps to clear
the backlog. The reserved vacancies will be filled up in accordance with
thc Government instructions. It is expected that a part of backlog will be
clcarcd in about a ycar or so, subjcct to the instructions of the
Govcrnment that the reserved vacancies to be filled up in a ycar
(backlog + current, if any) should be limited to 50% of the vacancies.

(a) It is proposcd to launch a Spccial Recruitment Drive for clearing the
backlog. All cfforts will bc made to locate the SC/ST candidatcs.
The vacancics will also be announced through All India Radio/
Doordarshan. Copics of advertiscment will be scnt to the recogniscd
associations of thc SCs and STs.

(b) The Company is kcen to fill up the quota reserved for SC/ST
persons. As statcd there have been no recruitments in Group A & B
during last 4—5 ycars and since thc performance of the Company
has now improved. Steps are being taken to fill up the reserved
posts. The backlog in Group C in respect of SCs has been brought
down to 05 and in respect of STs to 12 as against 09 and 14 as on
1.1.96 respectively.

2.5 The Committee regret to note that there is backlog of reserved posts
meant for SCs/STs in all the categorics as no recruitment was made by
Modern Food Industries (Indla) Ltd. during the last five ycars. The
Committce also note that the performance of the Company has now
improved. The Committee, therefore, recommend that the backlog should
be wiped out within a period of six months by resorting to Special
Recruitment Drives as assured by the representative of the MFIL.
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2.7 It has bcen obscrved from the above statcment that there is
continuous shortfall of SC ecmployces in Group A and B posts during the
last three ycars and ST cmployecs in almost cvery category of posts. The
rcasons for the shortfall have becn stated to be non-availability of
adcquate number of cligible SC/ST candidates in ccrtain regions and in
Group A and B no rccruitment was made from morc than three ycars and
the company also rcsorted to voluntary Rctirement Scheme.

2.8 The Committee note with concern that in spite of various concessions/
relaxations made available by the Government to scheduled castes and
Scheduled Tribes there has been a continuous shortfall of SC employees in
Group A & B posts and ST employees in almost every category of posts.

The usual plea of non-availability of suitable/eligible candidates belonging
to these categories particularly STs is hardly convencing. The Committee
desire that the Modern Food Industries (India) Limited should make
concerted efforts to find out SC/ST candidates by undertaking special
Recruitment Drives to wipeout the backlog of reserved vacancies.

(D) Promotion

2.9 The Commiticc were informed that No conccssion or rclaxation is
provided for SC and ST candidates in promotion. It is obscrved that the
rcvised Presidential Dircctives regarding rcservation in  services and
promotion for SCs and STs was issucd to Modern Food Industrics (India)
Ltd. by the Ministry of Food Processing Industrics, on 7th Scptcmber,
1992, stating thercin that the reservation orders may be implemented
strictly. But the Modern Food Industries (India) Ltd. has not implemented
the directions till recently.

2.10 When the Committee enquired about relaxation/concession given to
SC/ST employees it was stated that:

“In promotions, as per the Presidential Dircctives, wherever an
upper age limit not exceeding 50 ycars is prescribed, it shall be relaxed by
5 ycars for SCST candidates. Further wherever promotions are made by

departmental examinations, the qualifying standards are required to be
rclaxed.

There is no upper age limit prescribed by the Company for
promotions. Promotions arc made by seniority-cum-merit (sclection) or by
seniority-cum-fitness and not through dcpartmental examinations. Thus,
thesc provisions are not applicable.

The procedure prescribed in the Directive for filling up vacancies
through seniority-cum-fitness or by selection is being followed by the
Company.” ‘



2.11 Thc total number of cmployces promoted in MFIL in various
groups of posts in 1994, 1995 and 1996 and thec number and percentage of
SCs and STs amongst them togcther with the shortfalls has been stated to
be as under:

YEAR Categ- Total No. of post filled Percentage Backlog/Shortfall

ory of No. of Percentage
pom employees
promoted
sC ST SC ST SC ST
01.01.1994
Group A - —_— —_— -_ _— -_— -
Group B -_ -_— —_ - - -_ -
Group C 25 05 01 25% 4% - 35%
Group D ¥34 06 01 20.68% 3.44% —  4.06%
01.01.1995
Group A - -_ - - - - -
Group B — - — - - -
Group C 08 0L  258% 3.22% — 4.28%
Group D 15 03 01 20% 7.14% —  0.36%
01.01.1996
Group A - - - - - - -
Group B 05 - —_— - — -— —_
GroupC - 1 14 02 17.72% 2.53% —  4.971%
Group D 89 19 07 21.34% 7.86% - —

Note : Promotion in Group C and D posts are made unit wise and rosters are maintained by
the respective units separately.

2.12 According to thc above statement the employccs promoted in
MFIL during the last three years, it is obscrved that the percentage of
promotions of ST cmployces in group C and D post were 4, 3.22, 2.53 and
3.44, 7.14, 7.86 during 1994, 1995 and 1996 rcspcctively. When the
Committec cnquircd about the reasons for low ratc of promotion of
Scheduled Tribes employces in Group C and D posts, it was stated that
the rcasons for low ratc of promotion was duec to non-availability of
adcquate number of Scheduled Tribes candidates.

2.13 From the figures for the years 1994 to 1996 the Committee observe
that the position in regard to promotion in MFIL in Group A and B in
respect of SCs and STs, there has been no promotion as no attempt was
made for recruitment for these particular posts for more than four years.
The Committes desire that Modern Food Industries (India) Limited should
clear the shortfall in respect of SCs and STs In all groups of posts at the
earliest and positively apprise the Committee within a period of six months
of the progress in this regard. The Commilttee also recommend that in case
eligible SCST employecs are not available in the feeder cadre then
promotional posts should be diverted to direct recruitment posts sind should
be filled in from amongst the SCST candidates.



CHAPTER 111
Miscellancous
(A) Redressal of Complaints/Grievances

3.1 It has been informed that the rcpresentationsfrievances received
from SCAST cmployces are thoroughly examined by Personncl
Administrative Division and replies are given and grievances resolved by
the competent authorities.

3.2 On being asked about the procedure for redressing the gricvances
of SCAT employccs in Modern Food Industrics (India) Ltd., it was
informed that complaints reccived are attcnded to by the concerned
officers.

3.3 When asked about the naturc of these complaints and the time
taken for their disposal, it was replied that complaints reccived from SC/
ST employccs mainly pertain to their service matters like supersession in
promouons and the same are clcarcd at the earliest and no such
complaint is pcnding with them at present.

3.4 The Committee are happy to note that there is no complaint
pending with the MFIL at present. The Committee also learnt that the
majority of complaints received from SCST employees mainly pertain to
supersession in promotions. The Committee, therefore desire that the
complaints reccived from SCST employees relating to promotions etc.
should be gone through in depth and immediate corrective measures be
taken so that the complaints of SC/ST employees are reduced to the
minimum.

(B) Housing Facllities

3.5 The Committce were informed that the housing facilities are
available to Group ‘A’ officers. It has also been stated that the
Company’s houses are available only at Madras, Mumbai, Calcutta and
Bangalore and these are allotted to the cligible officers irrespective of
caste and community.

3.6 The Committec were further informed that the Company had
carlier been incurring losscs and has only now improved its
performance. It has also been stated that the Company does not have
adcquate funds at present to embark on such a scheme, whereby they
_could provide housing facllmcs to other catcgories of staff.

3.7 The Committee are happy o riofe that the housing facllities are
available to all the Group ‘A’ officers irrespective of their caste and
community. In view of the improved performance of the Company, the

10
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~Committee desire that the accommodation shpp!d _also be provided to all
categories of staff specially to the SC and ST.employees.

(C) SC/ST Cell and Liaison Officers

3.8 The Committee have been informed that the individual units are
small therefore, no need hgs been felt to create scparate SC and ST Cell
so far. ' R

It has also been stated that a SC/ST Cell has been created in the
Ministry. The Modern Food Industries (India) Ltd. has nominated a
Senior General Manager (HRD) as the Liaison Officer at Head Office
and the Administrative Manager/Accounts Manager at the production
units acts as Liaison Officer for the Unit.

3.9 It has also been stated that no special or regular meetings of Liaison
Officers are held. Whenever the Senior General Manager (HRD) visits
various units, this subject is discussed with the concerned Liaison Officers.

3.10 The Committee regret to note that though an SC/ST Cell has been
created in the Ministry, yet no regular meetings of Liaison Officers are
held. The Committee, therefore, recommend that the meetings of Liaison
Officer of all the Units should be held regularly as per Government’s
Directives that they may be able to have constant interaction with each
other.

(D) Roster

3.11 On being asked whether the representatives of the Ministry of Food
Processing Industries visit the head office and the regional offices of MFIL
40 check the rosters maintained by them, the reply is in negative. It is also
stated that the Ministry has been advising the Company to follow the
rules/directives issued in this regard from time to time.

3.12 The Committee note with concern that the representative of the
Ministry of Feod Processing Industries does not visit the head office and
regional offices of the Modern Food Industry to check the rosters
maintained by them. However, the Ministry is advising the company to
follow the rules/directives issued from time to time.

3.13 The Committee feel that mere advising the company to follow the
rules/directives issued from time to time is not sufficient. They, therefore,
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recommend that the representative of the Ministry should visit the Head
Office as well as Regional Officers of the Company regularly to see that the
rosters are maintained by them properly.

New DEeui; KHAGAPATI PRADHANI,
April, 1997 Chairman,
- Committee on the Welfare of Scheduled
Vaisakha, 1919 (S) Castes and Scheduled Tribes.




APPENDIX
(Vide para 4 of Introduction)

Summary of Conclusions/Recommendations contained in the Report

Sl. No. Reference to Conclusions’/Recommendations
para No. in
the Report
1 2 3
1 4.4 The Committee note that no SC/ST member has

been appointed in the Board of Directors of Modern
Food Industrics (India) Limited. The Committee
desire that some serious efforts should be made to
explorec the possibilities to appoint an officer
beclonging to SCs/STs on in the Board of Directors.

2 2.5 The Committee regret to note that there is backlog
of reserved posts meant for SCs/STs in all the
catcgorics as no recruitmcent was made by Modemn
Food Industreis (India) Ltd. during the last five
ycars. The Committee also note that the performance
of the Company has now improved. The Committee,
thercfore, recommed that the backlog should be
wipcd out within a period of six months by resorting
to Spccial Recruitment Drives as assured by the
rcpresentative of the MFIL.

3 28 The Committee note with concern that inspite of
various concessions/rclaxations made available by
the Government to Scheduled Castes and Scheduled
Tribes there has been a continuous shortfall of SC
employees in Group A & B posts and ST employees
in almost every category of posts. The ususal plea of
non-availability of Suitable/eligible  candidates
belonging to these catcgorics particularly STs in
hardly convincing. The Committee dcsire that the
Modern Food Industries (India) Limited should make
conccrted efforts to find out SC/ST candidates by
undcrtaking Special Recruitment Drives to wipeout
the backlog of reserved vacancies.

13 .
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3

2.13

34

3.7

3.10

From the figures for the years 1994 to 1996 the
Committee observe that the position in regard to
promotioa in MFIL in Group A and B in respect of
SCs and STs, there has been no promotion as no
attempt was made for recruitment for these particular
posts for more then four years. The Committee
desire that Modern Food Industries (India) Limited
should clear the shortfall in respect of SCs and STs in
all groups of posts at the ecarliest and positively
apprise the Committee within a period of six months
of the progress in this regard. The Committee also
recommend that in case eligible SC/ST employees
arc not aveilable in the feeder cadre then
promotional posts should be diverted to direct
recruitment posts and should be filled in from
amongst the SC/ST candidates.

The Committce are happy to note that there is no
complaint pending with the MFIL at present. The
Committee also learnt that the majority of complaints
received from SC/ST employees mainly pertain to
supersession in promotions. The Committee,
therefore disire that the complaints received from
SC/ST employees relating to promotions etc.

The Committee are happy to note that the housing
facilities are available to all the Group ‘A’ officers
irrespective of their caste and community. In view of
the improved performance of the Company, the
Committee desire ‘that the accommodation should
also be provided to all ¢ategories of staff specially to
the SC and ST employees.

The Committee pémt ‘to note that though an $C/ST

. Cell.has been created in the Ministry, yet no regular

mectings of Limison Officers are held. The
Committee, theréfore, recommend that the meetings
of Liaison Officer of all the Units should be held
regularly as per Government's Directive that they
may be able to have constant initeraction with each
other.
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3.12

3.13

The Committee note with concern that the
rcpresentative of the Ministry of Food Processing
Industrics does not visit the head office and regional
offices of the Modern Food Industry to check the
rosters maintaincd by them. However, the Ministry is
advising the company to follow the rules/directives
issued from time to time.

The Committee feel that mere advising the company
to follow the rules/directives issued from time to
time is not sufficient. They, therefore, recommend
that the representative of the Ministry should visit the
Head Office as well as Regional Officers of the
Company regularly to see that the rosters are
maintained by them properly.
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